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ad 2019-2020 % ford st i wivit qen fafi £ omeEh

(Trsaaret gw Ry 7R 7@ = #)
wn Far 7 yneA faed e = wrqu el
HWEm i deaiua §
LELe yif@ T
) ) ) (4) )
wift fafrim- = 1 st e 0 47,53,99,53,000 47,53,99,53,000
S Hw Aa
wifta fafrm- o =w gsit 0 29,06,50,48,000 . 29,06,50,48,000
01  HmWF SIEA e 3,22,05,13,000 35,66,35,000 3,57.71,48,000
gt 50,07,00,000 0 50,07,00,000
02  wv= ymEE faum A Wefim e e 30,58,35,000 0 30,58.35,000
=g
03 gfewm =] 44.38.07,45,000 66,00,000 44,38,73,45,000
it 66,38,50,000 0 66,38,50,000
04 e favm & ddfim ot =19 T 53,47,48,000 0 53,47,48,000
gsft 5,77,00,000 0 5,77,00,000
05 == T 1,83,12,45,000 10,000 1,83,12,55,000
Ysit 50,00,000 0 50,00,000
06 fa=m faqnf o deifig =g T 85,76,25,00,000 10,41,000 85,76.35.41,000
it 40,00,000 0 40,00,000
07 affeaswfamAdafmesgs woE 2,74,90,23,000 60,06,35,000 3,34,96,58,000
it 1,75,10,000 0 1,75,10,000
08 v o fret W T 9,01,88,05,000 15,26,000 9,02,03,31,000
gsit 91,47,50,000 0 91,47,50,000
09 T favm @ wefia =7 T 21,62,60,000 10,000 21,62,70,000
it 50,00,000 0 50,00,000
10 == T 10,62,49,19,000 10,80,70,000 10,73,29,89,000
st 22,56,80,000 0 22,56,80,000
11 arftrey w39 faum & defia e 2,77,21,71,000 25,000 2,77,21,96,000
=g
it 64,17,10,000 5.00,000 64,22,10,000
12 =i favm @ deifya = T 19,36,57,70,000 2,30,00,00,000 21,66,57,70,000
it 3,70,44,11,000 il 3,70,44,11,000
13 Ffw T 39,72,10,44,000 17,50,000 39,72,27,94,000
eit 9,96,10,000 0 9,96,10,000
14 wymeE fawm | sy =g e 5,12,06,14,000 20,000 5,12,06,34,000
gsft 28,68,00,000 0 28,68,00,000
15  srgfaa snfa Svdsmr-fa T 2,42,07,47,000 0 2,42,07,47,000
forwaity gt T dwel =
farita weTam
it 42,00,00,000 0 42,00,00,000
16 A2l 9em TS 68,53,29,000 20,000 68.53,49,000
it 75,00,000 0 75,00,000
17 weHIar e 9,13,54,09,000 15,000 9,13,54,24,000
ot 18,80,02,000 0 18,80,02,000
18 =9 TrE 2\04,72,70.*3_(_1.9’##; /Azo,& 2,04,72,90,000
.f';_f H\“—M
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wm A W ferd arerE w5 Fogof wafy
g i gafua &
ool urfis Eisl
L @ ® @ 6)
19 T @ OE 9iER e e 19,37,48,80,000 16,50,000 19,37,65,30,000
st 67,44,00,000 0 67,44,00,000
20 . e it T 3,55,95,18,000 15,00,000 3,56,10,18,000
it 2,81,49,60,000 0 2,81,49,60,000
21 FEE T vata faum d géfve e 1,99,53,20,000 0 1,99,53,20,000
=g
it 3,66,42,10,000 0 3,66,42,10,000
22 e wE e - o 22,78,40,000 5,000 22,78,45,000
Frig fem "
23 i wane favm T 6,08,20,45,000 1,10,000 6,08,21,55,000
it 4,61,08,59,000 55,00,000 4,61,63,59,000
24 @ Fein FE-wed shogw T 13,21,17,10,000 0 13,21,17,10,000
gt 14,34,84,00,000 20,01,30,000 14,54,85,30,000
25 afw e faum @ ddfin =g T 3,46,71,60,000 5,00,000 3,46,76,60,000
it 3,78,83,42,000 0 3,78,83,42,000
26  wopla faum @ defua =g ey 39,44,04,000 0 39,44,04,000
) gt 1,50,00,000 0 1,50,00,000
27 e foen T 42,20,45,77,000 5,00,000 42,20,50,77,000
it 56,59,40,000 0 56,59,40,000
28 U= faum Hew T 68,41,61,000 82,00,000 169,23,61,000
29 = wmE v P T 5,83,93,90,000 83,57,20,000 6,67,51,10,000
Taft 14,66,00,000 1.02,00,000 15,68,00,000
30 evaa wyr ami fawr faamr @ e 26,96,96,88,000 2,00,000 26,96,98,88,000
Hefug =g
it 8,53,66,00,000 0 8,53,66,00,000
31 Ay, snfefw aon wifers faym e 42,25,80,000 40,000 42,26,20,000
| Hafim =4
32 s um @ Hefia s e 1,86,77,95,000 10,000 1,86,78,05,000
gt 5,00,000 I 5,00,000
T 33 anfew i weamr Toree 39,96,39,54,000 10,00,000 39,96,49,54,000
- it 33,00,000 .0 33,00,000
34 |uN weEm e 87,61,79,000 40,000 87,62,19,000
it 10,00,000 0 10,00,000
35  guEfw T 2,35,84,000 0 2,35,84,000
36 ftEEd wE . 69,37,26,000 20,50,000 69,57,76,000
™. 3,70,00,000 0 3,70,00,000
37 wdew T ¢ . 26,30,00,000 0 26,30,00,000
' Hft e 32,70,00,000 0 32,70,00,000
39 @, TftE AR T I T 27,38,31,30,000 50,000 27,38,31,80,000
wtar faym § Heifya =59
st 7,14,60,000 0 7,14,60,000
40 e faum & Hafus =g T 4,37,39,000 0 4,37,39,000
it 1,17,52,00,000 0 1,17,52,00,000
41 STHa S SYgeE T 1,47,37,06,81,000 10,000 1,47,37,06,91,000
it 28,09,46,65,00‘0 15,00,000 28,09,61,65,000
42 AT S ST & dsifug it 9,98,72,50,000 ——__8,70,00,000 10,07,42,50,000
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Eig Ta1 7 wrer fored arqer ==t gl i
den A e
Hasy uifiq o
[0 @) B 3) @ e
wier fFmior Fr- g% 3 |
43 Qe R gEF Few e 50,88,50,000 30.000 50,88,80,000
ot 2,50,00,000 0 2,50,00,000
44 = o e 7,28.99,80,000 70,000 7,29,00,50,000
it 12,43,00,000 0 12,43,00,000
45 oy fiferd fmin =t e 81,76,62,000 0 81.,76,62,000
it 3,45,51,00,000 0 3.45,51,00,000
46 o s et e 20,10,00,000 0 20,10,00,000
! e 2,00,00,000 0 2,00,00,000
47  Fve faww, e foen o e 3,61,21,80,000 10,000 3,61,21,90,000
o fawm
ot 36,99,50,000 36,99,50,000
49  srqgfaa sfs weam = 5,84,70,000 5,84,70,000
50 st g st faam A T 3,26,85,000 0 3,26,85,000
Hefya =19
51  urfife =g st yie o= 11,24,50,000 0 11,24,50,000
gt 3,20,00,000 3,20,00,000
53 sgfea Wit SRl weE 20,15,47,000 0 20,15,47,000
Frmt =t faitT wewma
it 36,06,42,000 36,06,42,000
54 iy srqdum wd fren & defi e 1,34,50,00,000 0 1,34,50,00,000
=g
it 27,00,00,000 0 27,00,00,000
55  wfgen w@ w1e weam A Hafua o 10,50,49,70,000 10,000 10,50,49,80,000
=g .
gaft 22,36,10,000 0 22,36,10,000
56 e T 1,14,41,18,000 0 1,14,41,18,000
it 2,60,00,000 0 2,60,00,000
58  wrfo® sl W @ T 5 TeE 6,36,00,49,000 0 6,36,00,49,000
Ao w=g
o 20,00,000 0 20,00,000
60 e wiErSe @ deifva =g T 80,00,000 0 80,00,000
& Yeit 1,04,00,00,000 0 1,04,00,00,000
64  arqgfaw i SyEeET T 49,69,67,62,000 10,000 49,69,67,72,000
st 11,48,72,93,000 0 11,48,72,93,000
65 T fawm T 47,89,40,000 10,000 47,89,50,000
it 20,05,00,000 0 20,05,00,000
66 frogrol @ aodEms s Fice=t 2,41,86,20,000 0 2,41,86,20,000
et 24,73,00,000 0 24,73,00,000
67 <= fmin s - wam = 6,63,71,97,000 46,00,000 6,64,17,97,000
it 6,68,35,21,000 0 6.68,35,21,000
68  srgyfem sEwnfa IwET @ it 1,32,27,24,000 0 1,32,27,24,000
weifa wirw o = -y ,
69  hE wereA U faery favmm - =a 9,46,23,77,000 ° 0 9,46,23,77,000
T FeT
71 wEitEE W g g e 1,21,16,97,000 0 1,21,16,97,000




164 (4)

Bt U=, e 7 7 2019

nm e o e el sEe S
e [T etua 2

g

am

(1

2

3)

@)

(3

75

76

79

81

82

83

faum

vt A faum | deifus e
A W W IREeY,
i oo Fawe & ey ke
ﬂmmm

f’qﬁmﬁmﬁm%mﬁmm

ﬁmﬂuwmﬁmmwﬁﬁ '
ﬂ?ﬁam

: E_.. ?ﬁm ;

a‘mﬁamﬁzﬂm#aﬁaﬁa

ﬁaﬂqd'amﬂmmm’f*‘r

_ﬁﬁhm

anmhamarﬁu z?mrir
shrta it P =9 forta

-%-rs;i?ﬁ; 141 ¢ 12

7.83,01,000
7,00,00,00,000

6,10,92,00,000
7,08,51,75,000
1,75,74,20,000

' 31,78,13,33,000

%1,25,00,00,000

' 1303.43,10,000 - )

341,70,54,000
~ 6,31,56,88,000

. 1,05,00,00,000
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© 71.34,50,000
0
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7.83,01,000
7,00,00,00,000

6,10,92,00,000

7,08,55,95,000
1,75,74,20,000
31,78,13,33,000

1,25,00,00,000
13,74,77,60,000
13,41,70,54,000
6,31,56,88,000

§

1,05,00,00,000
47,71,05,000

35,31,00,000

7,43,62,81,73,000
1,33,50,99,24,000

52,48,65,25,000

29,36,98,78,000

7,96,11,46,98,000
1,62,87,98,02,000

81,85,64,03,000

9,58.,99,45,00,000

8,77,13,80,97,000




| Olieg ToeE, R iE 7 W 2019

164 (5)

A TR, &= 7 o1 2019

I 2545/, 65/21-31 /90, [5.71./19.— W%H‘f&aﬁ%aﬁ 348 TS (3) F IgeRvr A 3 R i i

fereger i 07-3-2019 7 Silioht v T 3 it & Ry v R e d,

SAIG & TSI & ATH & AL ARAER,
wY FAR IR, Al gha.

CHHATTISGARH ACT
(No. 3 of 2019)

THE CHHATTISGARH APPROPRIATION (No. 2) ACT, 2019

An Act to authorise payment and appropriation of certain further sums from and out
of the Consolidated Fund of the State of Chhattisgarh for the services of the Financial Year

2019-2020.

Be it enacted by the Chhattisgarh Legislature in the Sixty-ninth Year of the
Republic of India, as follows :-

1. This Act may be called the Chhattisgarh Appropriation (No. 2)Act, 2019.

2 From and out of the Consolidated Fund of the State of Chhattisgarh there may be paid
and applied sums not exceeding those specified in column (3) of the Schedule
amounting in the aggregate to the sums of Ninty Five Thousand Eight Hundred Ninty
Nine Crore Fourty Five Lakh towards defraying the several charges which will come
in the course of payment during the financial year 2019-2020 in respect of services
specified in column (2) of the Schedule. '

3. The sums authorised to be paid and applied from and out of the Consolidated Fund of
the State of Chhattisgarh by this Act, shall be appropriated for the services and
purposes expressed in the Schedule in relation to the said financial year.

Short title.

Issue of
Rs. 9,58,99,45,00,000/-
from and out of the
Consolidated Fund
of the State for the
Financial Year 2019-
2020.

Appropriation.
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THE SCHEDULE
(See Section 2 and 3)
No. of Vote i Sums not exceedin
° b Voted by the Chadrggd on Total
Legislative Consolidated
Assembly Fund
(1) (2) (3) (4)
Charged Appropriation- Interest Revenue 0 47,53,99,53,000 47,53,99,53,000
Payments and Servicing of
Debt.
Charged Appropriation- Public ~ Capital 0 29,06,50,48,000 29,06,50,48,000
Debt.
01 General Administration Revenue 3.22,05,13,000 35,66,35,000 3,57,71,48,000
Capital 50,07,00,000 0 50,07.,00,000
02 Other expenditure pertaining to Revenue 30,58,35,000 0 30,58,35,000
General Administration
Department
03 Police Revenue 44,38,07,45,000 66,00,000 44,38.73.45,000
Capital 66,38,50,000 0 66.38,50,000
04 Other expenditure pertaining to Revenue 53,47,48,000 0 53,47,48,000
Home Department
Capital 5,77,00,000 0 5,77,00,000
05 Jail Revenue 1,83,12,45,000 10,000 1,83,12,55,000
Capital 50,00.000 0 50,00,000
06 Expenditure pertaining to Revenue 85,76,25,00,000 10,41,000 85,76,35,41,000
Finance Department
Capital 40,00,000 0 40,00,000
a7 Expenditure pertaining to Revenue 2,74,90,23,000 60,06,35,000 3.34,96,58.000
Commercial Tax Department
Capital 1,75,10,000 0 1,75,10,000
08 Land revenue and district Revenue 9.01,88,05,000 15,26,000 9,02,03,31,000
administration
Capital 91,47,50,000 0 91,47,50,000
09 Expenditure pertaining to Revenue 21,62,60,000 10,000 21,62,70,000
Revenue Department
Capital 50,00,000 0 50,00,000
10  Forest Revenue 10,62,49,19,000 10,80,70,000 10,73,29,89,000
. Capital 22,56,80,000 0 22,56,80,000
11 Expenditure pertaining to Revenue 2,77,21,71,000 25,000 2,77.21,96,000
Commerce and Industry
Department
Capital 64,17,10,000 5.00,000 64,22,10,000
12 Expenditure pertaining to Revenue 19,36,57.70,000 2,30,00,00,000 21,66,57,70,000
Energy Department
Capital 3,70,44,11,000 0 3,70,44,11,000
13 Agriculture Revenue 39,72,10,44,000 17,50,000 39,72,27,94,000
Capital 9.96,10,000 "0 9,96,10,000
14 Expenditure pertaining to Revenue 5,12,06,14,000 20,000 5,12,06,34,000
Animal Husbandry Department
Capital 28,68,00,000 0 28.68,00,000
15  Financial assistance to Three ~Revenue 2,42,07,47,000 0 2420747000 —
tier Panchayati Raj Institutions e ey
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No. of Vote Services and Sums not exceeding
purposes. Voted by the Charged on Total
Legislative Consolidated
Assembly Fund
(1) (2) (3) (4)
under Scheduled Caste Sub
Plan
Capital 42,00,00,000 0 42,00,00,000
16 Expenditure pertaining to Revenue 68,53,29,000 20,000 68,53,49,000
Fisheries Depariment
Capital 75,00,000 0 75,00,000
17 Co-operation Revenue 9,13,54,09,000 15,000 9,13,54,24,000
Capital 18,80,02,000 0 18,80,02,000
18 Labour Revenue 2,04,72,70,000 20,000 2,04,72,90,000
19 Public Health and Family Revenue 19,37.48,80,000 16,50,000 19,37,65,30,000
Welfare
Capital 67,44,00,000 0 67,44,00,000
20 Public Health Engineering Revenue 3,55,95,18,000 15,00,000 3,56,10,18,000
Capital 2,81.49,60,000 0 2.81,49,60,000
21 Expenditure pertaining to Revenue 1,99,53,20,000 0 1,99,53,20,000
Housing and Environment
Department
Capital 3,66,42,10,000 0 3.66,42,10,000
22 Urban Administration and Revenue 22.,78,40,000 5,000 22.78.45,000
Development Department -
Urban Bodies
23 Water Resources Department Revenue 6,08,20,45,000 1,10,000 6,08,21,55,000
Capital 4,61,08,59,000 55,00,000 4,61,63,59,000
24 Public works-roads and bridges Revenue 13,21,17,10,000 0 13,21,17,10,000
Capital 14,34,84,00,000 20,01,30,000 14,54,85,30,000
25 Expenditure pertaining to Revenue 3,46,71,60,000 5,00,000 3,46,76,60,000
Mineral resources Department
Capital 3,78,83,42,000 3,78,83,42,000
26 Expenditure pertaining to Revenue 39,44,04,000 39,44 04,000
Culture Department
Capital 1,50,00,000 0 1,50,00,000
27 School education Revenue 42.20.45,77,000 5,00,000 42.20,50,77,000
Capital 56,59,40,000 0 56,59.40,000
28 State Legislature Revenue 68,41,61,000 §2,00,000 69,23,61,000
29  Administration of Justice and  Revenue 5,83,93,90,000 83,57.20,000 6,67,51,10,000
Elections
Capital 14,66,00,000 1,02,00,000 15,68,00,000
30 Expenditure pertaining to Revenue 26,96,96,88,000 2,00,000 26,96,98,88.000
Panchayat and Rural
Development Department
Capital 8.53,66,00,000 0 8.53,66,00,000
31 Expenditure pertaining to Revenue 42,25,80,000 40,000 42,26,20,000
Planning Economics and
Statistics Department
32 Expenditure pertaining to Public Revenue 1,86,77,95,000 10,000 1,86,78.05,000
Relations Department
Capital 5,00,000 N 0 5,00,000
33 Expenditure pertaining to Tribal Revenue 39,96,39,54,000 10,00,000 39,96,49,54,000
welfare Department
Capital 33,00,000 0 33,00,000
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No. of Vote i Sums not exceedin
ﬁﬁgg::g"" Voted by the A asaian Total
Legislative Consolidated
Assembly Fund
(1 (2) (3) ) @
34 Expenditure pertaining to Social Revenue 87,61,79,000 40,000 87,62,19,000
welfare Department
Capital 10,00,000 0 10,00,000
35 Expenditure pertaining to Revenue 2,35,84,000 0 2,35,84,000
Rehabilitation Department
36 Transport Revenue 69,37,26,000 20,50,000 69,57,76,000
Capital 3,70,00,000 0 3,70,00,000
37 Tourism Revenue 26,30,00,000 0 26,30,00,000
Capital 32,70,00,000 0 32,70,00,000
39 Expenditure pertaining to Food Revenue 27,38,31,30,000 50,000 27.38,31,80,000
, Civil Supplies and Consumer
Protection Department
Capital 7,14,60,000 7,14,60,000
40 Expenditure pertaining to Revenue 4,37,39,000 4,37,39,000
Ayacut Department
Capital 1,17,52,00,000 0 1,17,52,00,000
41 Tribal Areas Sub-plan Revenue 1,47,37,06,81,000 10,000 1,47,37,06,91,000
Capital 28.09,46,65,000 15,00,000 28,09,61.65,000
42 Public Works relating to Tribal ~ Capital 9,98,72,50,000 8,70,00,000 10,07.42,50,000
Areas Sub-Plan-roads and
bridges
43 Expenditure pertaining to SportsRevenue 50,88,50,000 30,000 50,88,80,000
and Youth Welfare Department
Capital 2,50,00,000 0 2,50,00,000
44 Expenditure pertaining to Revenue 7,28,99,80.000 70,000 7,29,00,50,000
Higher Education Department
Capital 12,43,00,000 0 12,43,00,000
45 Minor Irrigation Works Revenue 81,76,62,000 0 81,76,62,000
Capital 3,45,51,00,000 0 3,45,51,00,000 |
46 Expenditure pertaining to Revenue 20,10,00,000 0 20,10,00,000
Science and Technology
Department |
Capital 2,00,00,000 0 2,00,00,000
47 Man-Power Planning and Revenue 3,61,21,80,000 10,000 3,61,21,90,000
Technical Education
Department
Capital 36,99,50,000 0 36,99,50,000
49 Expenditure pertaining to Revenue 5,84,70,000 0 5,84,70,000
Scheduled Caste Welfare
50 Expenditure pertainingto 20  Revenue 3,26,85,000 0 3,26,85,000
Point Implementation
Department
51 Expenditure pertaining to Revenue 11,24,50,000 ] 11,24,50,000
Religious Trusts and
Endowments Department
Capital 3,20,00,000 0 3,20,00,000
53 Financial assistance to Urban Revenue 20,15,47,000 0 20,15,47,000
bodies under Scheduled Caste
Sub Plan )
Capital 36,06,42,000 0 36,06,42,000
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No. of Vote Services and Sums not exceeding
purposes. Voted by the Charged on Total
Legislative Consolidated
Assembly Fund
(1) ) 3 (4)
54 Expenditure pertaining to Revenue 1,34,50,00,000 0 1,34,50,00,000
Agricultural Research and
Education
Capital 27,00,00,000 0 27,00,00,000
55 Expenditure pertaining to Revenue 10,50,49,70,000 10,000 10,50,49,80,000
Women and Child Welfare
Capital 22.36,10,000 0 22,36,10,000
56 Rural Industries Revenue 1,14,41,18,000 0 1,14,41,18,000
Capital 2,60,00,000 0 2,60,00,000
38 Expenditure on Relief on Revenue 6,36,00,49,000 0 6,36,00,49,000
account of Natural Calamities
and Scarcity
Capital 20,00,000 20,00,000
60 Expenditure pertaining to Revenue 80,00,000 80,00,000
District plan schemes
Capital 1,04,00,00,000 0 1,04,00,00,000
64 Scheduled Caste Sub Plan Revenue 49,69,67,62,000 10,000 49.69,67,72,000
Capital 11,48,72,93,000 0 11,48,72,93,000
65 Aviation Department Revenue 47,89,40,000 10,000 47,89,50,000
Capital 20,05,00,000 0 20,05,00,000
66 Welfare of Backward Classes Revenue 2,41,86,20,000 0 2.41,86,20,000
and Minorities
Capital 24,73,00,000 0 24,73,00,000
67 Public Works-Buildings Revenue 6,63,71,97,000 46,00,000 6,64,17,97,000
Capital 6,68,35,21,000 0 6,68,35,21,000
68 Public Works relating to Tribal ~ Capital 1,32,27,24,000 0 1,32,27,24,000
Areas Sub-Plan- buildings
- 69 Expenditure pertaining to Urban Revenue 9.46,23,77,000 0 9.46,23,77,000
Administration and
Development Department -
Urban Welfare
71 Electronics and Information Revenue 1.21,16,97,000 0 1,21,16,97,000
Technology Department
] Capital 7,83,01,000 0 7.83,01,000
75 NABARD aided Projects Capital 7.00,00,00,000 0 7,00,00,00,000
pertaining to Water Resources
Department
76 Externally aided Projects Capital 6,10,92,00,000 0 6,10,92,00,000
pertaining to Public Works
Department
79 Expenditure pertaining to Revenue 7,08,51,75,000 4,20,000 7,08.55,95,000
Medical Education Department
Capital 1,75,74,20,000 0 1,75,74,20,000
80 Financial assistance to Three Revenue 31,78,13,33,000 0 31,78,13,33,000
tier Panchayati Raj Institutions
Capital 1,25,00,00,000 0 1,25,00,00,000
81 Financial assistance to Urban Revenue 13,03,43,10,000 71,34,50,000 13,74,77,60,000
bodies
Capital 3,41,70,54,000 3,41,70,54,000 ST
82  Financial assistance to Three Revenue 6,31,56,88,000
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il tier Panchayati Raj Institutions
under the tribal area sub-plan
Capital 1,05,00,00,000 0 1,05,00,00,000
83 Financial assistance to urban Revenue 47,71,05,000 0 47,71,05,000
bodies under the tribal area
sub-plan
Capital 35,31,00,000 0 35,31,00,000
Total Revenue 7.43,62,81,73,000 52,48,65,25,000 7,96,11,46,98,000
Capital 1,33,50,99,24,000 29,36,98,78,000 1,62,87,98,02,000
Grand Total 8.77,13,80,97,000 81,85,64,03,000 9,58,99,45,00,000
e




